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MEMO ON BEHALF OF THE SECRETARY (PANCHAYAT RAJ), RURAL 
DEVELOPMENT AND PANCHAYAT RAJ DEPARTMENT REGARDING 
PAYMENT OF COST 

It is humbly submitted that by way of order dated 03.07.2025 in the instant 

Original Application, this Hon’ble Tribunal had imposed a cost of Rs. 20,000/- 

on the Secretary (Panchayat Raj), Rural Development and Panchayat Raj 

Department for non-filing of report, to be paid to Sri Mahabaleshwara Temple, 

Gokarna. In compliance of the said order, an amount of Rs. 20,000/- has been 

paid by the Secretary (Panchayat Raj), Rural Development and Panchayat Raj 

Department to Sri Mahabaleshwara Temple, Gokarna on 22.08.2025. Details of 

Payment dated 22.08.2025 are annexed herewith as Annexure R-1. It is thus 

prayed that the report dated 19.09.2025 filed by the Secretary, (Panchayat Raj), 

Rural Development and Panchayat Raj Department may be taken on record. 
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